
To, 

The Registrar 
National Green Tribunal 
New Delhi 

Sub. O.A no, 177/2022 Abhisit Kusum Gupta versus State of Uttar 
Pradesh 

1. That the Petitioner filed the above-mentioned Original Application by which he 

has raised the complaint about the destruction and damaged of wetland/water 

bodies in District Gauttam Budh Nagar and made a prayer that the authorities 

concerned be directed to take steps for rejuvenation, restoration and improvement 

of the existing water bodies in the district and take further steps to remove 

encroachment on the water bodies. 

2. That in the consonance of letter no. 3143/14.04.2017- Writ (6)y2017 dated 

11.01.2018 issued by Chief Secretary, State of U.P., the State Wetland Authority 

was constituted. Which comprises 16 members and Minister for Forest and 

Wildlife U.P. has been made Chairman and Principle Chief Conservator Forest 

and Wildlife has been made Member Secretary of the Wetland Authority. 

3. That in pursuance of the letter dated 5 March 2018 issued by Principle Chief 

CoL.servator Forest and Wildlife U.P. to all the District Magistrate, District 

Wetland Authority was constituted and District Magistrate has been made 

Chairman and Divisional Forest Officer has been made Member Secretary of the 

Committee. It is submitted that the committee has been constituted for the 

suggestion to the concerned authorities for identification, sustainable 

development and preparation of the data, verification of Wetland. It is pertinent to 

mention here District Wetland Committee is obligated to prepare the brief 

documents after the verification of' Wetland which area is nore than 2.25 hectare 

on priority bases. 

4. That after the formation of District Wetland Committe, several meetings were 

conducted under the chairmanship of District Magistrate Gauttam Budh Nagat 

and direction were issued for the identification of the Wetlancd which are more 

than 2.5 Hectare. It is german to mention here in District Gauttam Budh Nagar 16 

Wetlands have been identified which are more than 2.5-hectare Annexure RI. I 

is submitted that Brief document of Dhanori which is 25 hectares has becn sent to 

the Member Secretary, State Welland Authority lor the notification. I is 

submitted that the proposal is under consideralion since some objection has becn 
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raised by the State Wetland Authority therefore at District level again all the 

Annexure R2. It is pertinent to document formalities are yet to be done. 

mention here that the proposal for Notification/Declaration as RAMSAR SITE is 

also sent by the Divisional Forest Officer to the Conservator Forest, Meerut. 

ANNEXURE R-3 

5. That in the direction of Original Application 325/2015 Lt. Sarvdaman singh 

Oberoi Vs. Union of India, the Principal Secretary, Ministry of Environment, 

Forest and Climate change has written a letter to the Principle Chief Conservator 

and Wildlife to give information with regard the proposed action plan for 

restoration of polluted water bodies (lakes and Ponds) in a prescribed format. It is 

germane to mention here that the information in the prescribed format of 306 

water bodies/lakes / Wetland has been prepared in the prescribed format and the 

information with regard the other water bodies/lakes / Wetland under preparation. 

ANNEXURE R-4 

6. It is submitted that the District Wetland Committee has been performing its duty 

with utmost sincerity and taking necessary steps for the protection, conservation 

of the water bodies/Wetland. 

It is therefore requested to you kindly place the present information along 

with the Annexures before the Hon'ble Tribunal for the adjudication of the 

Original Applicatión. 

PLACE: NOIDA Pramod Kumar 

DATE: 11: 10.2022 Divisonal Forest Officer/ Member Sccretary 
District Gauttam Budh Nagar 
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ANNEXURE-RL 

fT 11-06-2019 fTTeDT itTgaT T TY TT aTgeTR 

71 ufkada q 3fekaT T 1203/fH 26-09-2017TI 
Wetland(conservation and Management) Rules 2017 GIRT fUT TRT E, forT H TTR 
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ANNEXURE-k2 
VATc oS>/2-1 f-i tigETR 11 2019 11 2019 

(UPSWA)-17/2019tèi7 01-02-2019 
HEIG, 

4R aqy 3rqT T f 5 07-02-2019 

TETTT-YRIPTITHRRI 

TITTE ATT 

YED S f-Tifeoc 

2. 

3. 

4 
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ANNGXURE-K2 b 

TRT 735-5 ff trHgETTR 3T¥A, 2022 | 

Tteru, T T UAT 137/26-11OUttOYFHOGOTO)-06 /2019 fèT 
13-06-2019 

2. 3Ta 74oY q UAT 4480/14-1 fA5 24-06-2019 
3. T 7ATe TATC5 3357/35-5 fe-T 29-01-2022 

ar /1177/2022 &ar 09-06-2022 
HEiE, 

TT-TRTATTHTYI 

TTHETTR T T 

ifa fifa 

1. 7urrh afamiR), UYI sMeifn faTI uIfteovo, iter hyaT 
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ANNEAURE-R4 

FT-NGT-206/81-7-2020-23(RE)/2018 Elorito 
GTRT: fHis: 19, TE. 2020 

1 

HTO HOUToëto, T feoeit arT atOço FieA-325/2015 TETE 

Apahyoy 

ms@uppcb.com, ceo4@uppcb.com GYTEI HYTÀ Y, HH ATO 

37Tt T ni5 27.05.2020 I 

HRA-NGT-206(1)/81-7-2020-23(Re)/2018 Eloto, aaftAio 

3H1T , 

TRT RIT) 
** 
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FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS OR 

RMA 
RESTORATIG OF POLLUTED WATER BODIES (IAKES AND PONDs)" IN CÓMPLIANCE TO 

/HO BLE NGT ORDERS DATED 10.5.2019& 25,02.2020 IN 0.A. NO. 325/2015 S. Content 

No 
Name of the State/UJT 

Details:|JN*me of the| Name of tlhe (Contact 
No 

Contact 
Mobile No. E.niall State/UT 

Denarinent 
Nodal oieer (Department-wise) 

Information on water bodies Type of | Tot:l Nto. Ownership of ldentificd Stulus On-golng Restoratiun of Water 
aier of Water| Water 3otlies (ndicate| Bodies with Financial Suppor1 from Bouics 

ldentificd 

such as Lakes&Ponds 
Bady No. cof \Vater Boclies) NRCD/MoJSAvith own rcsuurces of tlreC 

State/UT 

Government Priva:e/ T'otal No. of Total No. | Tolal No. of 
Water Bodies of Vater Water Bodies Sclected for Budics 
Restoration 

Tndividual 

presently 
1ndcr restorcd 

$o 1ar resturation L.Akes 

Ponds 

Whether water bodies are Yes/No geo-tagged/ provided with 
Unique 
Number (UIN) 

Identification 

Major causes of pollution in |:Improper disposal of Sewage Industrial Effluent/Waste like Municipal 
identified water bodies 

Solid Waste/Hazardous Waste/Plastic waste/Construction & Demolition Waste) ( PI. put v whichever is correct) Other Problems Associated Silting/Weeding/Encroachments/No Provision of inflow or outflow| 
with the Jdentified Water control measures/ Poor Embankment/Poor Watershed Management in Catchment/No Adequate Buffer Zone/Any other) 
Bodies 

(PI. put v whichever is correct) 
Water Quality Compliance Type of No.of No. af Water dentified Qunlity No. of ater Bodies complying lo 1Vater Status of ldentified lakes, and ponds in the State/UT l'rimary 

Water Quallty| Qunlity Criterin| Criteria Criterla for after 
Bathing 

Drinking Waler| \Vatcr Quntity 
for 

Monitoring 
Statians 

body WAler 

bodies 

Agriculture 
Fishing/Auy 
other criterin 

Couveutional 
Trentment 

Lakes 

P'onds 

Proposed Water Body-wíse 
Action Plans for restoration (PI. attach water hody-wise details as per Annexure-1) of prioritised water bodies 
with timelines and 
implementing agencies 

Any. 
| information 

other relevant|:| 
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JRMA FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR 
RESTORATIG OF POLLUTED WATER BODIEs (LAKES AND PONDS)" IN CÓMPLIANCE TO 

HOBLE NGT ORDERS DATED 10.5.20198 25.02.2020 IN O.A. NO. 325/2015 S. Content 
No 

Name of the State/UT 
Contact Details: Name of the | Name of the | Contact StatesUr 

Departincnt 
Mobilc No. C.niail Nodal Oicer fel. N (Department-wise) 

Information on water bodies 
such as Lakes&Ponds Type or Total No. | Ownership of ldentisicd| Status On-golng Restoration of Water 

Waier 
Body 

of Waler Water Bouies (lndicate| Bodies witlh Financial Support frn 
Bodies 

dentificd 
No. af V¥ater Bodies) NRCD/MoJSwith own resuurces of tie State/UT 

Govcrumem PriYale/ Tota No. ofTotal No. | Total No. of Vater Bodies of Water| Water Bodies Sclected for Bodics 
Restoration 

Individual 
prescntly 

rcstorcd inder 
far resturation Lakes 

Ponds 

Whether water bodies are geo-tagged/ provided with 
Unique 
Number (UIN) 

Yes/No 

Identification| 

4 Major causes of pollution in |: | Improper disposal of Sewage lndustrial Effluent/Waste like Municipal 
identified water bodies 

Solid Waste/Hazardous Waste/Plastic waste/Construction & Denmolition Waste) (P1. put v whichever is correct) Other Problems Associated : | Silting/Weeding/Encroachments/No Provision of inflow or outflow 
with the Jdentified Water 

5 

control measures/ Poor Embankment/Poor Walershed Management in Catchment/No Adequate Buffer Zone/Any other) 

Bodies 

(Pl. put v whichever is correct) Water Quality Compliance| 
Status of ldentified lakes, and ponds in the State/UT 

Type of No. of| No. of Water Water 
body 

No. of Waler Bodies cumplying lo identifsicdQunlity 
Alonitoring P'rlnry 
Stations Drinking Walcr| Vatcr Quality 

WAlcr 

Waler Qualty| Qunlity Criterin Critcria 
after 

Couveutio1al 
Trentunent 

bodiey 
for 

Agriculture/ 
Fishing/Auy 
othcr criterla 

Critcrla for 
IBathing 

Lnkes 

Ponds 

Proposed Water Body-wise|: 
Action Plans for restoration (PI. attach water hody-wise details ns per Annexure-1) 
of prioritised water bodies with 

implementing agencies 
timelines and 

Any 
information 

other relcvant: 
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Annexure-lJ (PI. Provide Following Details Water Body-Wise) 
Locaion details of the Water Body (Address with GPS: location) 
Details of Area and Dimcnsions of the Water Body Water Depth (in m) (During monsoon and non-monsoon poriod) 
Ownership of the water body . 

Allocated Unique ldentification Number (UIN) 
Details on Habilat (Surrounding Areas/towns with population and no. of industries in the surrounding area ndustrial estates in the catchment of pond or lake) Details on intlow/outflow, evaporation, 1looding frequency, : inagnitude of flow into the water bedy 

Major Plant and Animal communitics prescnt in the water body 
Designated Usc of Pond or Lake( Drinking/lrrigation/Aqua |: |Culturc/Tourism/ Protected Bio-diversity 

7 

10 Major Drains outfall into Water Body Physical condition of the water Body Water Quality of Water Body 
11 

12 

:(w.r.t pH, Temperaturc, Turbidity: BOD, COD, DO, Salinity; Dissolved. Gases; Dissolved or 

Suspended Nutrients; Dissolved Organic Carbon; 
Conductivity, Heavy Metals and Faecal 

Coliform) 
11 Proposed Action Plans wvith action-1wise implementing agency, estinmated cost and timelines for completion Status of Sewage Total sewage| Existing Gap Management in the 

Calchment area 

12 
in Proposed Proposed 

of Sewage 
treatment| Treatment Treatment Estimated Cost 

Capacity 
(in MLD) 

inflow 
the 

Implementing 
Agency 

into Sewage sewage No. 
water Treatment 

body 
(in MLD) 

Capacity 
(in MLD) 

(in MLD) Facilities and Time lines 

for completion 

Status of Industrial |Total EMuent Management 
in the Catchment area 

Existing 
Industrial 

Gap 

lndustrial 
Effuent 

13 

Proposed 
of Treatment Agency, 

Capacity 
(in MLD) 

in | Proposed 

No. Implementing Industrial 
Effluent Efiuent 

Inflow into Treatment 
Capacity 
(both 
Captive and 
CETPs) 

in MLD) 

Treatment Estimated 
Treatment Facilitics 
(in MLD) 

Cost and the 
Time lines for waterbody 

(in MLD) completion 

Waste Management|| Type of Quantity of No. in the Catchment 
arca of water body 

|14 
of Gap 

Treatment and Treatment 
in | Proposed 

No. 
Facilities 

Jinplementin 
of g Ageney, 

Estimated 
Cost 

Waste 
Generation 

waste 

disposal and 
in the | Facilities and | Disposal of and their and Catchment Capacity Wastein the | (in TPD) Time lines 

for 
aren the | calchment 

(TPD) calchment 
completion area 

area (in TPD)(in TPD) 

Additional 
Measures 
(PI. indicate action-
wisc implementing 
aency, cstimated 
cost 

MSW 
HW 

BMW 
C & 

Plastic 
I & D of Scwage/ 

upcoming facilities; Restoration of natural drains: Silt control measures in natural drains contributing to intlow; lnllow and outflow flood control provisions (witl1 sluice gates as well as constructed wetlands on u/s ): Strengthening of' 1Larthen enbankment surrounding thhe pond or lake with stone reuetment or nitnhinn n oil 1i*a (liln daniluiss nnd:.. 

15 
trial effluent from drains to the nearby treatment or 

And thol 
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ÁT POR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR RESTORATION OF AUTED WATER BODIES (LAKES AND PONDS)" IN COMPLIANCE To HON'BLE NGT ORDERS D 10.05.2019 & 25.05.2020 IN O.A. NO. 325/2015 
SI.Conter 
1Name of State/UT_ 

Contact Details Name of the Name of | Contact Tel Mobile No the Nodal No E-mail (Department-wise) State/UT 
Department|Officcr 

UTTARLO.AO 
PRADGSHGRM DRO MOTDAOGMA1Lco 

Information on water Type of| Total 
Water 

Ownership 
No of Identified 

2 

bodies such as lakes & 
Ponds 

of Status On-going Restoration of Water Water Bodies with Financial Support from Water Bodies (Indicate No.| NRCD/MoJS /with own resources of 
the State/UT_ 

Body 
Bodies of Water Bodies) 
Identifi Governme Private 

Total No. of| Total Total No. of ed nt Individu Water No. of Water 
al Bodies Water Bodies 

Selected for Bodies Presently 
Restoration restore under 

d so far restoration Lakes MAN-MAdt 
Ponds 

Whether water bodies Yes/No 
geo-tagged/ 

provided with Unique | 
Identification Number 

are 

(UIN) 
Major 
pollution in identified 

water bodies 
Other 
Associated with the 
Identified Water bodies 

Improper disposal of Sewage/IndustrialÆfMuent/Waste like Municipal Solid Waste/Hazardous Waste/Plastic waste/Construction & Demolition Waste (PI. put. v whichever is correct) 

causes b 

Problems: Silting/Weeding/Encroachments/No Provision of inflow or outflow control measures/ Poor Embánlkment/ Poor Watershed management in Catchment/ No Adequate Buffer Zone/Any other 

6 Water 

Compliance Status of 
ldentified lakes, and 
ponds in the State/UT 

(Pl. put v whichever is correct) 
of No 

Water Body| Identified 
Water 
Bodies 

Quality of No 
Water 

of No of Water Bodies Complying to_ 
Drinking 

Water 

Type 

Primary Water Quality 
Monitorin8 

Water 

Quality 
Criteria for Criteria 
Bathing 

Quality 
Criteria for 
Agriculture 

Fishing/ 
Convention | Any other 

criteria 

Quality Stations 

after 

al 

Treatment Lake 

Ponds 
Proposed Water Body-
wise Action Plans for 
restoration 
prioritised 
bodies with timelines 

implementing| 

(Pl. attach water body-wise details as per Annexure-1) of 
water 

and 

Bgencies 
Any other 

information NOT AvATLABLT relevant 
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3 Q8 SS62N J®3 S639" 

Aon details ot, the Water Body (Address with GPs Aion) 
ails of Area and Dimensions of the Water Body Nater Depth {in m) (During monsoon and non-monsoon priod) 

Ownêrship of the water body Allocatedaique ldentification Number (UIN) Details on Habirat (Surrounding Areas/Towns with population and no. of industries in the surrounding area/industrial estates in the catchment of pond or lake) Details on inflow/outflow, evaporation, loocling || AmyNA frequency, magnitude pf flow into the water body Major Plant and Animal communities present in the|TYAPHA HYSTTH,Pu water body 

ON 5yMMeTRICAL 

NOTD A AnD DEUHD 

ARLAGE 8 

DOMGSIL An Designated Use of Pond or Lake (Drinking/Irrlgation/|: ||PRoZ GCTD BTo-DzVGRSTTY 
9 

Aqua Culture/Tourisni/Protectcd Bio-diversity 
10 Major Drains outfall into Water Body 11 Physical condition of the water Body 12 Water Quality of Water body 

L4MUNA T0ER_ 
PoLUTED 

w.r.t pA, Temperature, Turbidity; B0D, COD, DO, Salinity, Dissolved Gases; Dissolved or Suspended Nutrients; Dissolved Organic Carbon; Conductivity, heavy Metals and Faecal Coliform)-Repost theese 1 Proposed Action Plans with Action-wise implementing agency, estimated cost and timelines for completion Existing Gap 
Sewage 

12 Status of 
Management in the 
Catchment area 

Sewage: || Total in Proposed Proposed 
of Sewage 

Treatment 

Implementi 
ng Agency 
Estimated 

Sewage No. sewage 
inflow Treatment treatment (in | Treatment 
into the Capacity (in | MLD) 

MLD) 
Capacity (in | Cost 
MLD) 

Facilities and water 
Time lines body (in 

MLD) for 

completion 
13 Status of 

Efluent Management in 
the Catchment area 

industrial |:|| Total Existing 
Industria Industrial 
1 Effluent | Effluent 

Treatment 

Implementi 
ng Agency 

Capacity (in | Estimated 
Cost 

Gap 
Industrial 
EfMuent, 

in | Proposed 

No. 
Proposed 

of Treatment 
Treatment 
Facilities Inflow Treatment (in MLD) and 

MLD) 
(both captive 

body (in and CETPs) 

Time lines 
for 

into the Capacity 
water 

completion MLD) (in MLD) 

in | Proposed Implementi 
of ng Agency, 

Estimated 

No. Waste Management in |:|| Type of. Quantity of 
the Catchment area of 
water body 

Gap 
Treatment 

or 

waste Waste Treatment No. 
and disposal | and 
Facilities and | Disposal of and their | Cost 
Capacity 
the 

Generation Facilities 
n the and 

in Wastein the | (in TPD) 
catchment 

catchment Time lines 
for area (TPD) 

completion (in 
area (in TPD)| TPD) 

catchment area 

MSW 
HW 
BMW 
C &D 
LPlastic 

5 | Additional (PI. indícate: 1 & D of Sewage/Industrial Efnuent from draíns to the nearby treatment or upcoming facilities; Restoration of natural drains: Silt control measures in natural drain 
contributing to inflow; Inflow and outflow flood control provislons (with sluice gates 
as well as constructed wetlands on u/s): Strengthening of Earthen embankment 
surrounding the pond or lake with stone revetment or pitching); In-situ measures (like 

desilting, de-weeding, surface aeration, lloating adoption of blological treatment 
options); Buffer Zone and Development of Bio-diversity Park; Recreational Provision, 

action-wise 

implementing agency, 
estimated cost and the 
timelines completion) 
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